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(b) if so, whether RU:'ian T~ch

nicians, who will be ass'ldated with 
the project, have reached India; 

(c) whether VIle project will be an 
integrated multi-purpose unit; and 

(d) if so, what will be the nature 
of operations to ,be undertaken by 
the project and the extent of Soviet 
aid made available L'l terms of agree-
ment? -

The Deputy MiJUster ill the MiIlIs-
try of Steel, Mines aDd HeavT Eagi-
aeeriac (Shri P. C. Sethi): (a) Yes, 
Sir. We have been informed by the 
Government of Rajasthan that they 
have decided to set up Palana Lig-
nite Corporation. 

(b) The matter regarding associa-
-tion uf foreign technicians and the 
country from which they should be 
drawn is under consideration of the 
Government of Rajasthan. 

(c) The present thinking is to 
make it an integrated project. 

(d) 'l'he mining will be both un-
derground and open cast. The ques-
tion of Soviet aid does not arise at 
present. 

Scooter ManufaeturiIe Unit ia 
West Beneal 
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r Sl1ri P. R. Chakranrti: 
I Shri N. P. Yadab: 
J Shri Yamuna Prasad 
1 Mandai: 
i Shrimati Akkamma Devi: 
L Shrlmati Savitri Nicam: 

Will the Mimster of Steel, Mines 
and Heavy Enpneerin&" be pleased to 
state: 

(a) whether Uovernment of West 
Bengal have made special request for 
considering favourably the proposal 
of setting up of a new scooter manu-
fe eturing unit at a suitable place in 
the State; 

(b) whether it is a fact that the 
demand of scodters is already out of 
all proportion to the supply in West 
Bengal and that one has to wait for 
at least 3 years in Ca1icutta to buy a 
Vespa; and 

(c) whether it is also a fact that 
a legislative measure for gradual 
abolition of slow-moving traffic hu 
been kept in abeyance for want of 
scooters and auto-vehicles? 

The DePlltT MiDister in the MiJIm-
try of Steel, Mines IUUl HeaVT Eqi-
neeriag (Shri P. C. Sethi): (a) The 
Government of West Bengal had re-
commended the irant of a licence to 
a particular party for the manufac-
ture of scooters, auto-cycles and 
mopeds. This recommendation was 
not however, accepted as sufficient 
capacity has already been licensed 
for the manufacture of these types of 
vehicles to meet the anticipated re-
quirements by the end of the Third 
Plan period. 

(b) The demand for scooters in the 
country is in excess of the actual 
production at present and customer. 
in every part of the country have to 
wait for long periods for buying a 
scooter. The low production is due 
to {"reign exchange difficulties. When 
the licensed manufacturers reach 
capacity production they will be able 
to meet the entire demand in the 
country. 

(c) The Government of India do 
not have under consideration any 
legislative measure for the gradual 
abolition of slow-moving tramc. 
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